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OFFICE OF THE CHIEF IUDICIAL MAGISTRATE: WEST DISTRICTITIS HAZARI COURTS DELHI
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MODIEICATIQN IN DUTY ROSTER OF UDICIAL MAGISTRATE FIRST CLASS- -_ _! .._-_ _ _lH~___c.__.. .. .__._ -._. _.____.._ _
I-OR 'iir MOI\‘Tl;l_O_F_ JU.l§tt.@7o26

In view of tne request of Ms. Shivangi Mangla, Ld. JMFC (NI Act)~05.West
1)is:rict. Dell" (Do:y Magistrate on 01-06-2076) & Ms jyoti Nain, Ld. jMFC Wahila
Coi.-rt) 01. West District. Delni (Duty Magistrate on 050672076 & 06-06-2026} for
exchange of their duty, the following modification in :.-we Duty Roster of loo-c a-
Viagistrate Hrs: Class, West District. Delhi for the month of Jone-7026 (reference No
831-88/llClM(West)DRl7026 Dated 08-05-2026) is being made;-

Name of the judicial Maqistrate First Class Working
days

Holiday Room No.

Ms. Chhavi Bansal. Ld. JMFC (Mahila Court- 04) 01-06-2026
Rlo Flat No. A-23. Saket Court's Residential 352
Complex New Delhi 110085

508 (Extn.
Block)Ms. Shivangi Mangia, Ld. JMFCINI Act-O5) 02-06-2026

R/o House No. 90. Upper Ground Floor, Pocket 4 &
5. Sector 23. Rohini Delhi.

05-06-2026 336A
U6-O6-2026

Sh Ankur Panghal, ‘id JMFC-05
Rio Flat No E-803. Parker VRC White Lily
Apartments. G.T. Road. Neai Tao Devi Lal Park.
Sector-08. Sonipat, Haryaria 131001
Ms. Jyoti Nain, LcI.jMFC (Mahila Court-01) 08-06-2026 358
R/o Flat No. B-2/206. Delhi Administration Flats. 09~06-2026
Shalimar Bagh, Delhi 110088

Rest oi the conditions shall remain unchanged in the Duty Roster of
judicial Magistrate First Class, West District, Delhi for the m r+t\h ofjune-2026 (reference
Yo 831 884/CjM(West)DRi'2026 Dated 08-05-2026). i
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West District. Dell-ii
..lF?.$8.Ti.‘.II.I ............. ..CjM('West)/DR/2026 Dated, De|hl the 3.5.-.¢>,5.=..;2.<>l<§
py forwarded tor information and necessary action tor-

rne I-lon'bie Registrar Generat, High Court of Delhi, New Delhi
7hFQLjgh to Principal District & Sessions judge, (West)_Deihi
‘no '..U.p"I|'!CiOQ' District & S(‘.‘SSIOl’15]UdQO, (HQ). Deii~
’-we Id, Pnncipai District & Sessions judge, (West). Del-ii

{)4 fine to. Principal Distr-c: & Sessions judge all district DOI|'\l/NEW Delni
Of;
O6
O7

O8
O9
10
1";
'12
‘.3
14
I5
16
1/
‘I8
19
70
21

lne l.d officer lncharge. Pool Car, Tis Hazari Courts. De|l'\i
. the to. C]M, all District, De?h'!|\!ew Delhi.
. the l.d. ACJM & All Ld. judicial Magistrate First Class West Dstrict, Tis Hazari
Courrs.Delhi.

. the Director of Prosectition, Tis Hazari Courts, Delhi.

. the Commissioner of Police. Delhi

. the l G (Prison), Tiharjail, DelhilNew Delhi.
the Secretary, Bar Association, Tis Hazari Courts. Delhi
The Sopoi .jail, New DI.’-Elni/L0cI<~UDtr1CI'1arg(=_\, Tis Hazari Courts. Delhi
‘tie Adr~nri_ OfIicer(]uo'l)_ Hind: Department, R. No. 237, Tis Hazari Courts. Delhi
aw O‘ficer_ Tihai jail, l)e!l" lNew Delhi.

s or Unload-rig on COPIF8-I/O0 woo-site inrough LAYERS
inc vicleo Conierryiginq, R. Mn 754, Y 5 llazari Courts, De '1.

. Trio Care Takiriq Branch (Ho) & Wes: 'l s '16/élflcOU!l5, De-."i
The Reader to trie coim of oridersigrieo

. “he Cash Brarich, Wes: District, Tis Ha/ari Courts, Delni
PS to to. Principal District and Sessions Judgetwest) District. et i
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